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for allotment out of special guota placed
at the disposal of certain departments;
(b) the number of applications received
in the Ministry of Works and Housing for
grant of house building advances, allotment
of Government accommodation on ad-hoc
basis/out of turn basis and for allotment
of quarters out of special quota placed at
the disposal of the Departments concern-
ed, during October, November and Decem-
ber, 1975 and January, 1976, respeciively;

(c) the number of cases which have
been finalised and intimation to that effect
has been sent to the Departments con-

cerned;

(d) the number of cases in which a
decision has not so far been taken and
the reasons therefor; and )

{e) what steps Government propose to
take to minimise delay in disposal of such
cases in the Ministry ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI H. K. L. BHAGAT) : (a) to (e)
A statement containing the required in-
formation is laid on the Table of the
House.

Statement

(a) No specific complaint has been re-
ceived about delay in disposal. However,
applications for House Building Advance
or for ad hoc or out-of-turn allotment of
accommodation are individual matters in
which the individuals being interested kecp
on making enquiries, either directly or
indirectly through someone else, to expe-
dite disposal of their applications. Some-
times, a large number of applications are
reccived at a time, and some have to wait
while the others are under process or
scrutiny. Sometimes the applications do
not contain all the relevant particulars and
these have to be returned or clarifications/
information sought. However, applications
have generally been deposed of expeditious-
ly and no specific complaints of uncalled
for delays have come to the notice of the
Government,

(bY and (c) Regarding House Building
Advance, fresh applications were not en-
tertained from 7th November, 1975 to
February, 1976, because it was found that
the applications already in hand and those
alreadyi sanctioned were likely to consume
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the entire amount provided in the year’s
budget. However, the number of applicu-
tions received in October-November, 1975
was 986. All these have already been dis-
posed of.

As for the requests for ad hoc /out-of-
turn allotment of houses, 540 applications
were received during the periog October,
1975 to January, 1976; and of these 437
were disposed of and 103 are pending.

(d) The question does not arise in SO
far as applications for grant of house buil-
ding advance are concerned. However, the
number of cases relating to allotment of
Government accommodation pending as 6n
the 20th March, 1976 is 103. The reasons
for non-disposal of these cases are as fol-
lows 1 —

(i) The applicants do not furnish full
details,
In some cases, it becomss neces-
sary to have full, opinion of doc-
tors i.e., whether tuberculosis is
an infections ang in active stage
or; the extent of incapability in
cases of injury etc.
Cases are sanctioned by a Com-
mittee which normally meets once
a month,
(e) The question does not arise.
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+[Storm wafer drain, near Bijwasan

543. SHRI OMPRAKASH TYAGI:
SHRI JAGDISH PRASAD MA-
THUR :
Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) whether it is a fact that Government
are constructing a drain to provide an
outlet for rain water near village Bijwasan
in Delhi;

(b) if so, the progress so far made in
the construction work of the drain; and

(¢) whether the construction of the
drain is likely to be completed before the
next monsoon in order to protect the build-
ings and industries in that area 7]
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H{THE MINISTER OF STATE N THE

MINISTRY OF WORKS AND HOUSING
(SHRI H. K. L. BHAGAT) : (a) Yes, Sir.

(b) Land for about. 1,000 Metres of
the drain has been taken over by the Delhi
Administration, The earth work excava-
tion has been started in this region. Out of
the three small bridges to be constructed
under the Scheme, one is under progress
and the work on the remaining two brid-
ges has been awarded. Notification for the
balance land to be acquired has also been
issued.

(¢) This is likely to be completed.]

[24 MARCH 1976]
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t[Advisory Commitice of D.D.A.

544. SHRI OMPRAKASH TYAGI :
SHRI JAGDISH PRASAD MA-
THUR :
Will the Minister of WORKS AND
HOUSING be pleased to state’,

(a) what are the functions and ob-
jectives of the Advisory Committee of
the Delhi Development Authority;

a
e

(b) the number of meetings held by
the Advisory Committee during each
of the last two years; and

(c) the number of Members of Par-
liament who participated in these meetings
as Members of the Advisory Commitiee 7%
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[ 1 English translation.



